
 
 

LEGISLATIVE ASSEMBLY 

NATIONAL CAPITAL TERRITORY OF DELHI 
   

 REVISED LIST OF BUSINESS   
 

Thursday, 22 August 2019 / 31 Shravan 1941 (Saka) 

2.00 PM 

NATIONAL SONG-VANDE MATARAM 
 

1.  Obituary References 

2.  Question Hour: Starred Questions as shown in the separate list to be asked and replies 

given. Replies to Unstarred Questions to be laid on the Table. 
 

3.  Calling Attention (Rule-54) : 
Sh. Vishesh Ravi to call the attention of Minister of Urban Development on “situation 

arising out of the demolition of Historical Temple of Guru Ravi Dass in Tughlakabad 

area by DDA”. 
 

4.  Papers to be laid on the Table: 
I.   Shri Manish Sisodia, Hon’ble Deputy Chief Minister to lay copies of the following 

on the Table of the House: 

I. Annual Report of DTTDC for the year 2017-18 (Hindi & English Version). 

II. Abstracts of Balance Sheet of DTTDC for the year 2017-18 (Urdu & Punjabi 

Version). 

II. Shri Satyendar Jain, Hon’ble Minister of Power to lay copies of the following on 

the Table of the House: 

I. Annual Report of Delhi Electricity Regulatory Commission for the year 2015-16 

(English & Hindi Version). 

II. Annual Report of Delhi Power Company Limited (DPCL) for the year 2016-17 

(Hindi & English Version). 

III. Summary of Annual Report of Delhi Power Company Limited (DPCL) for the 

year 2016-17 (Punjabi & Urdu Version). 

IV. Annual Report of Shahjahanabad Redevelopment Corporation (SRDC) for the 

year 2017-18 (English & Hindi Version)  

V. Notification No.F.17(85)/DERC/Engg./2019-2020/6432/418 dated 27/05/2019 

regarding Delhi Electricity Regulatory Commission (Supply Code and 

Performance Standards) (Fourth Amendment) Regulations, 2019 (English & 

Hindi Version) 

III. Shri Kailash Gahlot, Hon’ble Minister of Transport to lay copies of the following 

on the Table of the House :- 

I. 9
th

 Annual Report of Geospatial Delhi Limited for the year 2016-17 (English & 

Hindi Version). 

II. Notification No.F.23(488)/Tpt/ARU/2010/452/1042 dated 12/06/2019 of 

Transport Department regarding Auto Rickshaw Fare in National Capital 

Territory of Delhi (English & Hindi Version). 

III. Notification No.F.21/60/Secy./STA/2009/418 dated 19/06/2019 of Transport 

Department regarding STA Board (English & Hindi Version). 

IV. Notification No.F.DC/Ops/Tpt/2014/26079 dated 20/06/2019 of Transport 

Department regarding fancy number (English & Hindi Version). 
 



5.  Special Mention (Rule-280) : 
The Members to raise matters under Rule-280 with the permission of the Chair. 
 

1.  Sh. Rajesh Gupta 

2. Sh. Vishesh Ravi 

3. Sh. Sukhbir Singh Dalal 

4. Sh. Vijender Gupta 

5. Sh. Jagdish Pradhan 

6.  Ms. Bhavna Gaur 

7. Sh. Somnath Bharti 

8. Sh. Avtar Singh Kalkaji 

9. Ms. Alka Lamba 

10. Sh. Pawan Kumar Sharma 
 

 

6.  Short Duration Discussion (Rule-55) : 

Sh. Sanjeev Jha 

Sh. Nitin Tyagi 

Smt. Bandana Kumari 
to initiate discussion on “Reforms in power sector in Delhi through infrastructure 
enhancement which has ensured 24x7 power supply and rationalization of 
power tariff including provision of free electricity”. 
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C. Velmurugan 

Secretary 

 

 

 

  






